
4. Non-availability of records.

5 Death of subscribers etc

(g) The issue of bills and recovery thereof is a 
continuous process Procedures have been laid down 
for recovery of outstanding telephone, bills In case of 
non payment the lines are disconnected and legal 
action is also initiated wherever necessary In addition
the following steps have been taken to reduce the
outstanding amount

1 The collection ot telephone bills have been 
introduced through CTO/DTOs and in addition 
to Post Offices and TR collection Centre to 
ensure early recovery ot dues.

2. In order to imp.rove collect ion eff ic iency
Surcharge has been levied for delay in 
payment of bills

3. Incentive on Revolving Account Scheme has 
been enhanced to 12% w e t. 1 7 1996

4. Incen t ive  schem e tor recovery  of old 
outstandings, has been further liberalised

5 Electronic Clearance Scheme for payment of 
telephone and early accounting thereof has 
been introduced in Madras Telephones on 
experimental basis

6. General instructions have been issued to all 
circles to adopt monthly bill ing to heavy 
callers on experimental basis.

7 Le tte rs  from Hon ble M in is te r  (C) and 
Chairman (TC) are issued to Chief Ministers 
and Chief S ecre ta r ies  tor c lea rance  of 
outstandings against the State Government 
Departments

Leg is la tion  on A g ricu ltu ra l W orkers

*31 SHRI BALAI CHANDRA RAY ;
SHRI AJAY CHAKRABORTY :

Will the Minister of LABOUR be pleased to state

(a) whether the Government propose to introduce 
and pass a comprehensive Bill to protect the interests 
of agricultural workers during the current Session and

(b) if so. the details thereof9

THE M INISTER OF LABOUR (SHRI M 
ARUNACHALAM) ; (a) and (b) The proposed bill is 
under consideration of Government

R equirem ent ot Power by Steel P lants

'32. SHRI S.D.N.R WADIYAR . Will the Minister 
of STEEL be pleased to state

(a) the total annual requirement of power of public 
sector Steel Plants, plant-wise

(b) the sources from which each Steel Plant gets 
power to meet its requirements;

(c) whether any Steel Plant has set up its own 
captive power plant: and

(d) if so the details thereof9

THE MINISTER OF STEEL AND MINISTER OF 
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a.) and
(b) The tota l average annual power requ irem ent 
projected tor 1996-97 of Public Sector Steel Plants, and 
the sources of meeting the same are as under :

Steel Plants Average Power Source of
Requirement Supply

(MW)1 1996-97

(A) SAIL Plants

Bhilai Steel Plant 216 MPEB and Captive
(BSP) Generation
Durgapur Steel Plant 1 28 DVC and Captive
and Alloy Steel Plant Generation
(DSP & ASP)
Rourkela Steel Plant 1 60 OSEB and Captive
(RSP) Generation
Bokaro Steel Plant 260 DVC and Captive
(BSL) Generation
Indian Iron and Steel 28 DVC and Captive
Co. (IISCO) Generation
Salem Steel Plant 1 1 1 TNEB
(SSP)
Visvesvaraya Iron & 30 7 KSEB and
Steel Limited (VISL) Captive Generation

(B) Rashtriya Ispat Nigam Ltd

Visakhaptnam Steel 200 APSEB and Captive 
Plant (VSP) Generation

(c) and (d) The details of the steel plants having 
captive  genera t ion  units and the deta ils of their 
generation during the last 3 years are as follows :

Plant Actual generation (MW)
199 3^9 4 T994-95 ' ' '  f995^96

(A) SAIL Plants

BSP 92.0 86.8 91.1
DSP 84.8 64.8 65.0
RSP 117 1 114 0 114.8
BSL 150.1 136.6 120.3
IISCO 12.8 14,3 11.9
VISL — — 1.71

(b) Rashtriya Ispat Nigam Ltd.

VSP 160.5 190.8 195.2

* DG sets commissioned during the year.


